
 ”  Motor  Vehicles  Bill

 MR.  SPEAKER :  -  please.  Please
 do  not  do  it.  When  the  time  qomes,
 when  it  is  available  to  the  House,  it  will
 forms  part  of  the  record.  At  that  time,
 it  was  not  available.

 SHRI  SAIFUDDIN  CHOWDHARY  :
 That  is  why I  am  raising  it  now  Sir.
 (interruptions)*

 MR.  SPEAKER:  What  is  this  man
 doing  ?  Why  are  you  becoming  40  irre-
 levant  ?

 SHRI  SAIFUDDIN  CHOWDHARY  :
 This  is  most  relevant.

 MR.  SPEAKER  :।  am  telling  you
 that  when  the  time  comes,  we  can  do  it,
 Not  now.

 SHRI  SAIFUDDIN  CHOWDHARY  :
 When  ?

 MR.  SPEAKER  :  When  there  is  a
 discussion  on  this  subject.

 SHRI  SAIFUDDIN  CHOWDHARY  :
 Why  cannot  you  fix  the  time  now,  today  ?
 Let  the  Minister  come  and  make  a  state-
 ment  on  this.

 please  sit MR.  SPEAKER  :  Now,
 down.  Enough  ७  enough.  १०  argu-
 ments.  I  am  tired  of  ८.

 12.47  hrs.

 MOTOR  VEHICLES  BILL

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  SURFACE  TRANSPORT
 (SHRI  RAJESH  PILOT):  I  beg  to  move
 for  leave  to  introduce  a  Bill  to  consoli-
 date  and  amend  the  law  relating  to  motor
 vehicles,

 4e.  SPEAKER  :  The  question  1s  :

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  consolidate  and
 amend  the  law  relating  to  motor
 vehicles.””

 The  motion  was  adopted,

 VAISAKHA  23,  1910  (SAKA)  Shipping  -  302
 (Licensing)  Bill

 SHRI  RAJESH  PILOT:  I  introduce
 the  Bill.

 12.47  hrs.

 SHIPPING  AGENTS  (LICENSING)  BILL

 Amendment  ia  the  motion  for  nomization
 of  Members  to  the  Joiat  Committze

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  SURFACE  TRANSPORT
 (SHRI  RAJESH  PILOT)  :  ।  beg  to  move  :

 “That  iu  the  motion  adopged  by
 this  House  on  the  12th  May  1988,
 concurring  in  the  recommendae
 tion  of  Rajya  Sabha  to  join  in  the
 Joint  Committee  of  the  Houses
 on  the  Shipping  Agents  (Licen-
 sing)  Bull,  1987  and  communi-
 cating  names  of  30  Members  of
 the  House  to  Rajya  Sabha  to
 serve  on  the  Committee,  the
 following  amendment  be  made  :

 for  *(28)  Smt.  Usha  Verma”’

 substitute  ‘*(28)  Shri  Indrajit  Gupta.”

 MR.  SPEAKER  ६  The  question  is  है

 “That  in  the  motion  adopted  by
 this  House  on  the  12th  May  1988,
 concurring  in  the  recommen-
 dation  of  Rajya  Sabha  to  join  in
 the  Joint  Committee  of  the
 Houses  on  the  Shipping  Agents
 (Licensing)  Biil,  1987  and  com-
 municating  names  of  30  Members
 of  the  House  to  Rajya  to  serve
 on  the  Committee,  the  following
 amendment  be  made  :

 for  *(28)  Smt,  Usha  Verma’’

 substitute  (28)  Shri  Indrajit
 Gupta’’.

 The  motion  was  adopted.

 कि  ।  ।
 *Not  recorded,


